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S. P. CAPITAL FINANCING LTD.
Regd. Office : 908, Dalamal Tower, Nariman Point, Mumbai-400 021.

NOTICE

Notice is hereby given pursuant to Clause 29 of SEBI (Listing Obliga-
tion and Disclosure Requirements) Regulations, 2015 that a meeting
of the Board of Directors of the Company will be held on Tuesday
December 12,2017 inter-alia, to take on record the un-audited finan-
cial results of the Company for the half year and Second quarter ended
on September 30, 2017.

For S. P. CAPITAL FINANCING LTD.
S. P. JAIN
MANAGING DIRECTOR

Place : Mumbai.
Date : November 30, 2017.
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EXCEL REALTY N INFRA LIMITED

{Formerly known as Excel Infoways Limited)
Regisbersd DHice: 31 A, Laxmi Inds
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Exiract of Slandalone Financial Rezult for the Quarter and Half Year Ended S&ptemher 30, 2017
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Indiabulls

MUTUAL FUND
INDIABULLS MUTUAL FUND (IBMF)

Investment Manager: Indiabulls Asset Management Cao. Ltd (AMC)
Registered Office: M - 62 & 63, 1st Floor, Connaught Place, New Delhi -110 001,
Tel: (011) — 30252901, Fax: (011) — 30252901 Website: www.indiabullsamc.com
CIN: Us5991DL2008PLC1TE62T

Notice cum Addendum No. 14/ 2017
Motice cum Addendum to the Statement of Additional Information (SAl), Scheme
Information Document (SID), Key Information Memorandum (KIM) of Indiabulls

Mutual Fund (IBMF) with effect from December 04, 2017:
M Branch he AMGC:

Investors / Unitholders are advised to take note that Indiabulls Asset Management
Company Limited {Investment Manager of Indiabulls Mutual Fund) has opened the
following new Branch offices w.e_t December 04, 2017:

Mame Address
1stFloor, B 4/5, Sector 63, Moida - 201 301. Tel: 0120-3309771.

SCO 8-9, 1stFloor, Crystal Plaza Market, Chotti Baradari Part- 1,
Garha Road, Jalandhar- 144 001, Tel: 0181- 5084606,

448-451, Udyog Vihar, PhaseV, Gurugram - 122 001. Tel: 0124-6681199,

102, 2nd Floor, Corporate House, R&T Marg, Indare - 452001.
Tel: 0731-3925104.

102, Soho Complex, Near Malhar Point, O. P Road, Vadodara - 390015.
Tel: 0265-3026550

Mote: Please note that the above mentioned new branch offices will not be an Official
Point of Acceptance for Transactions of Indiabulls Mutual Fund. Accordingly, no
transaction applications/ investor service requests shall be accepted at these branch
offices and the same will continue to be accepted at the branches of Karwy
Computershare Private Limited, the Registrar & Transfer Agent at respective locations.
This Notice cum addendum forms an integral part of the SID and KIM of all the Schemes
of IBMF & SAl of IBMF. All other terms and conditions as mentioned in the SID, KIM of all
the Schemes & SAl shall remainunchanged.

Branch
Moida

Jalandhar

Gurugram

Indare

Vadodara

For Indiabulls Asset Management Co. Ltd.
(Investment Manager to Indiabulls Mutual Fund)
Sd/-

Uday Diwale
Compliance Officer Date: November 30, 2017

Mutual Fund investments are subject to market risks,
read all scheme related documents carefully.
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#aq, ok behtar zindagi ka.

(F=. in Laca)
3 momslle pnted
Particulars Dearter andisg | 6 monihs anded | 12 moatks anded
Sepd 30,2017 | (30/09/2017) | (3103707 | [AD95ANE)

Total income from Oparations {rat) 37352 915.52 306347 T58.72

Mat Profit f (Loss) for the panod 252.23 #r1.25 18.53 22.41

(oedore Tax, Exceplional andior Exiraondinary ibams)

Met Profit f {Loss) Tor the parod Delore Tax 251.63 400.36 23.81 19.64

jafter Exceptional andior Extraardinary fems)

Meal Profit 7 (Lass) lor the paimad alar Tax 168.37 27162 11.38 13.00

[after Exceptional andiar Eﬁh‘.mrﬁdinary fiems)

Total Comprehensive Incame for the pesicd 168.37 285.97 2.18 13.00

[oomprisng profit! koss) far the period (after x)

Bnd Sther Comprahansive incoms (aRar tax)

Equity Shara Cegpital 313484 3134 83 313484 313458

Resarm (aacluding Revaluation Resenes 1346414

a5 shoen In tha balence sheet of previous yaer)

Eamiing Par Share {of Ris. 10- aach)

[tor Continuing and discontinued ogeralions)

Basic 0.54 0.8 0.0 0.04

Diinad 0.54 0.85 .01 .04

obas.

1. The abave is an axiract of the detailed farmal ufauarter‘i}' Financial Resull Sled with (ke Siock Exchange undar
Requlation 33 of the SEEI (Lisling Oblgation and Discosure Requiremnent] Regulatian 201 5 The full loemat of the
Cuariedy Financial Resulbs ane availasble on the Siock Exchange website for BSE Limiled at link wwe bseindia.com
and Mabional Stack Exchanpe of India at wwwonseindia.com and an tha Company's websils af
weray ol -nfoways. com

2 The statement has been prepared in accordance wish the Companies (Indsan Accounting Standards) Rules, 2015
{Ind &5) prescribed under section 133 of the Companies &1, 2013 and ather recognised account -fices and
policines 8 the pedbend applicable, Beginning 151 4pn 2017, the Company has for the first time adapsed HO AS with a
transition date of 1s1Apn|, 2016

3. The result has bean raviewed by the Audit Committes and approved by the Board of Directars 1 thelir respective
mastings hakd an September 30, 2017 For Excel Realty N Infra Limited

Place: Mumbai Lakhmendra Khurana

Date: Nowember 30, 2017 Managing Director

MPIL CORPORATION LIMITED

Regd, Office: Lidyeg Bhavan, 2nd llogs, 29, Walchand
Hirachand Marg, Ballard Estate, Mumbai - 400 001
Tel: +91 22 2203 3992 [ 2205 4196 Fax: +91 22 2208 3084
Website : www_mpilconporation.com Email: cosec@jumbo.net.in

Statement of Standalone Un-audited Financial Results
for the Quarter / Half year ended 30th September, 2017

CIN: L74299MH1959PLCI1G3TTS

(T in Lakhs)
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femieh: 30 e, 2080 €I 399 1. e
foeon: gag (ufammTes)

E.IIEI'I T‘:ﬁwmm -Lﬁll] ‘ﬂTﬁﬂ'W':!;fTEEl?rl q“amF Half Yaar q.uaﬂtr
sft, gy e Particulars ended ended ended
uffaromas J0th Sept 2017 | 30th Sept 2017 | 30th Sept 2016
frat: oo ragEe, 2ot SradTE T S o0 £/ {Reviewed) iReviewed) (Reviewed)
Tearmor: qut HTET-UT 00 30L / F0RB-R4/ ROEFY Total Income from Operations (Met) 163 177 29
et Profit / (Loss) from ordirary activites afler tax 110 117
Met Profit / (Loss) for the period after tax (afier Extraordinany ibems) 1M 17
tﬁﬁ ﬁ Paid up Equity Share Capital (Face Value ¥ 10/- sach) 57 57 57
Resarves excluding revaluation resarves
Gl'lg':l'{ Esﬁ'ﬂ'ﬂﬂ Earming per share (Weighted Avarage) (T)
(3aTeeg=t 3fe sateeh a1 a1 sfean (Rafreem wiaw) T, (2] basi: and diiuted EPS belore sdracrclinary ems i i ot
(bl basic and diluted EPS after extracedinary items 24,20 25,60 0.70
R0%E T TYAYA ¢R 3TY)
Teawe forfumr sfue e wifTTecad TTaege forfies Note: The above is an extract of the detailed format of the standalone Financial Results for the quarter / half year ended
mm 'H'I'%T‘ﬁﬂ'lﬁ on 30th Saptember, 2017 filed with the Stock Exchanges under Regulation 33 of the SEBI (Listing Obligations and
- 5 Disclosure Raguiremants), Regulations, 2015, The full fermal of the above standakones Financial Results are available
- on the Stock Exchange website viz, www bseindia.com and Company's website viz v, mpllcorporationitd, com,
% | HIARE SHolgRTe 1 feae frfum fug She AffIfeesd UTrIege For MPIL Corporation Limited
T Place : Mumbai (Veena Dalal)
R | HIAIRE HolqrreAr T | 18/ 0] /o0y Date : November 30, 2017 Whole Time Director
/]
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| wrfrRtor ficici

PRLDENTIALT ™
#

. MUTUAL FUMND |
o TARARKT RAREWNT

ICICI Prudential Asset Management Company Limited
Corporate ldentity Number: LS89990L1983PLC054 135

Registered Office: 12th Floor, Marain Manzil, 23, Barakhamba Road, Mew Dalki - 110 001.
Corporate Office: One BKC 13" Floor, Bandra Kurla Complex, Murmbai - 400051,
Tel: +91 22 2652 5000, Fax: +21 22 2652 8100, website: www.icicipruamec.com,

email id: enquIrgGICICIipruamec.com

Central Service Office: 2nd Floor, Block B-2, Mirlon Knowledge Park, Western Express Highway,
Goregaon (E), Mumbai - 400063, Tel: 022 2685 2000 Fax: 022 26868313

Notice-cum-addendum to the Scheme Information Document (SID)/Key
Information Memorandum (KIM) of ICICI Prudential Fixed Maturity Plan - Series
82 - 1236 Days Plan A (the Scheme)

Investors are requested to note the following changes in the 31D and KIM, of the

Schama:

Pre-closure of New Fund Offer (NFO) period:

Name of the Scheme

Emstlng Closure Date Revised Closure Date

ICICI Prudential Fixed
Maturity Plan - Series 82
- 1236 Days Plan A

December 13, 2017
(Wednesday)

December 07, 2017
(Thursday)

Accordingly, MICR cheques and Switch-in requests from equity schemes will be
accepted till the end of business hours upto December 05, 2017.

awitches from other than equity schemes, transfer cheques and Real Time Gross
Settlement (RTGS) requests will be acceptad till the end of business hours upto

December 07, 2017.

All the other provisions of the SID/KIM of the Scheme except as specifically
modified herein above remain unchanged.

This Notice-cum-addendum forms an integral part of the SID/KIM of the aforesaid
Scheme of ICICI Prudential Mutual Fund, as amended from time to time.

For ICICI Prudential Asset Management Company Limited

Flace: Mumbai
Date
Na. DO2/12:2017

:November 30, 2017

Sd/-
Authorised Signatory

| CALL MTNL/BSNL: 1800 222 999 + Dthers : 1800 200 6666 * Or, apply online at wianw.icicipruame.com

Mutual Fund investments are subject to market risks, read all scheme
related documents carefully.

NOTICE - DIVIDEND DECLARATION

UTI MNC Fund

MName of Quantum of Record Face Value MAY as on
the Plan Dividend Date (perunit] |29-11-17 |per unit]
T ¥ per unit T

LT MMNC Fund - B g o it

Divickend Existirg Plan 2k 360 ;ESHTIFMEE 10,00 105.5565

SN | 017 | 110.1996

Dihvidend Direct Plan ’

MName of the Gross Record Face Value MNAWV as on
Plan Dividend (<) Date {per unit| 29-11-2017 [per unit|

UTI Fixed Term *100% of Wednesday T10.00 Option T

I . AR [ IE | B 3 .

Income Furd G'E'“_'DU"':'E December 0 Quartery Dividend - | 10.1901

SEnes Xx - X SUrpius as on 2017 Regular Flan

1100 day: the Record Date ;

| ys| Quarterly Dividend - | 10.2016
Direct Plan
Annual Dividernd - [0.5729
Regular Flan
Annual Dridend - 10.6180
Direct Flan
Maturity Dwvidend - | 12./416
Regular Plan
Maturity Dividend - | 129727
Direct Plan

Such of the unitholders under the diidend option whose names appear in the register of
unitholders as at the close of business hours on the record date fixed for each dividend distribution
shall be enttked o receve The didend so distnbuted, The reinvestrment, if any, shall be reated as
constructive payment of dividend to the unitholders as also constructive receipt of payment of the
amaount by the unitholders. No load will be charged on units allotted on reinvestrment of dividend.

UTI Fixed In rval Fun rval Pl
Name of the Gross Record Face Value NAV as on
Plan Dividend (<) Date (per unit) 29-11-2017 (per unit)
LTI Fixed Income *100% of Wednesday | J10.00 Option T
L:[HI.T“}F:JHU - | dis.Lr.iL:-utaL:-IE Dr:*-:_tlzr[r;.!lj;'f 0o, Retail Existirg Plan 10.0426
arthdy Interva LLFPILIS A% an ;
Spdl) Ll ol W) e oo Retail Direct Plan | 10.0553
Plan - Il the Record Date
(D, sLab option|
Mame of the Gross Record Face Value MNAV as on
Plan Dividend (%) Date (per unit) 29-11-2017 [per unit|
UTI Fixed Income *100% of Wednesday | 10.00 Option T
Interval Fund - distributabde | Decernber 06 14
; Retal Existing Plan 10,1435
Series [l - SUrpILS as on 2017 J I
Flarn = Wil
[Div. sub option|

The Specified Transaction Period will be Wednesday December 06, 2017 & Thursday
December 07, 2017 |Both the days inclusive)

Subscription for purchase of units/redemprion of units/switch infout under Retail Option will be
accepted only during the Specified Transaction Penod. The applicable price for purchase/redempion
of units will be based on ex-dividend NAY in case of dividend declaration durng the Specified
Transaction Period. As the units will be issued on ex-dividend basis, the unitholders for the units so
issued will not be eligible for the past dividend.

*Dhistribution of above dividend are subject 1o the availability of distributable surpius as on record date.
Dhadend panamient 0o the imestor will De [ower 10 the extent of Dwadend Dismnbution Tax,

Pursuant to payment of dividend, the NAY of the dividend options of the schemes
would fall to the extent of payout and statutory levy [if applicable).

Mumbai

November 30, 20017 Toll Free No.: 1800 22 1230 Website: www.utimf.com

The time to invest now is through - UTI SIP

REGISTERED OFFICE: UTI Toweer, "G’ Block, Bandra Kuila Complex, Bandra [E), Mumbai - 400051, Fhone:
022 — 66786666, LTI Asser Management Company Lid, {imestment Manager for UTI Mutual Fundg) E-mad;

vestimutl, coun, (CIM-LISSS9 T MHZ002G01 37867 B
For more information, please contact the nearest UTI Financial Centre or your AMFLMNIEM certified LTI Mutual ;
Fund Independent Fnancal Advisor, for a copy of Statement of A sdlitional Information, Scheme information =
Diecurment and K'-',-' Imfarmation Mermarandurm curm Application Foom. E

LUTI-SIP is anby an imeeslmeent approach oplied o vaniows equity, debit and balanced scherrees af UTE Muooal
Fund {UTT MF) and & not the name of a schame £ plan of UTEAF.

Mutual Fund imvestments are subject to market risks, read all scheme related documents carefully.




ound Manufacturers/Suppliers/Authorised
1ently registered with SSI/NSIC units and
oject:

- TN MW PUIUTTEOYW GTUTT TG
above E-Tender, E-Tendering document
alongwith full information is available on
website L.e. http:/lwww.ireps.gov.in
Note : Tenderers are requested to visit the
website hitp:/lwww.ireps.gov.in atleast 15
days before last date of closing for latest
carrigendum/corrections etc in response to
this E-tender.

CAO/Con/North/MHX, Patna
PR/1276/CON/Eng./T/17-18/36

n;;:ll Earnest money [ Cost of BOQ

(InRs.) (InRs.)

o be deposited (Non-refundable)

167/- 95,000/ 5,000/-

Replacement of Electric Lifting
Barrier & Defective Signalling
Cables in Rangiya

E-Tender Notice No. : RN-ST-24

01.12.2017 at 02:00 pm

-2017-18 Dated : 27-11-2017. Open

08.12.2017 up to 5:00 pm

E-tenders are invited by the

09.12.2017 up to 5:00 pm

Divisional Railway Manager (S&T),
Rangiya for the following work:

11.12.2017 at 2.00 pm

Tender No.: RN-ST-24-2017-18.
Name of work: Replacement of

Further communicated

Electric Lifting Barrier on condition

Electric Supply Area, Jamshedpur

basis and replacement of defective

lloaded and submitted online on website
the office of the undersigned during office
5675 Demand Draft from any nationalized
r, Electric Supply Area, Jamshedpur.

signalling cables in Rangiya division:
Tender Value : ¥ 1,78,73,603.15/-:

Earnest Money: ¥ 2,39,370/-. Date &
time of closing of above E-tender
: 15.30 hours of 15-01-2018. Date,

Sdi- time & place of opening of above
GM-cum-CE, E-tender: 15.30 hours of 16-01-2018
Jamshedpur Sr. DSTERangiya's office. For detai
visit website www.ireps.gov.i
Divisional Railway Man
e 3 b o (S&T), Ra
N [ ) NORTHEAST Flllﬂ !
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PARTMENT |

ICHI-02
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150287 during office hours till
1:00 Hrs in the office of the
nent, State hanfgar, Airport
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effective from
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[Capt. S. P. Sinha)
Civil Aviation) Department

itors en%aged in civil building !

ation) Department, State |

ate of signing. |

STORES E-PROCUREMENT

Tender Notice No. S/67/2017
Dtd: 27-11-2017 (1) All tenders
have been uploaded on Indian
Railways-E-Procurement portal
(IREPS) :- www.ireps.gov.in. For
details & necessary guidelines. For
| ] quoting against e-tender please visit

| | IR-E-Procurement portal. Tenders
are due to be opened on 25-12-2017,
26-12-2017, 27-12-2017, 28-12-2017
and 01-01-2018 (2) The prospective
tenderers are advised to get them
| |registered on the website http://
| | www.ireps.gov.in online. This
| Jregistration is mandatery for
participation in e-tendering and
is free of charge. (3) Offers are
‘ to be submitted online only. Offers
{ | sent/submitted against such e-
tenders through e-mail, post/fax
| jor in person will be rejected
| | summarily without any consideration.
| | Description, PL No, Quantity, Tender
| | no respectively. Motor for electric
| | point machine, 56301601, 263 Nos,
50/17/0628/0T/346/17. Kit for
bushes, 30327090, 5400 Set, 30/17/
1000:0T/347/17. Self lubricated
‘ polyester, 30321311, 81000 Nos. 30/
| | 17/0409/0T/348/17. Non Asbestos
| |based "K" type brake block ,
| ] 30316121, 18880 Nos, 30/17/0395/0T/
349/17. Test bench for testing of
| valve, 6590 NSOI, 1 Set, 60/16/5114/
.. Foldable bottle h N
3 . 37000 Nos, 30/17/0307/
| |OT/351/17.120 SQ.MM three core,
| J400INSOL, 400INS02. 9000mtr,
[ |3200mtr. 40/15/5038/0T/
| | Cone assembly compri
| cone, 38034712, 1100 Set,
| JO673/0T/353/17.
| |spares to CTRB, 38034694, 500
[ |Nos. 37/17/0672/0T/354/17. DUCT
| | assembly, 17031904, 168 Nos. 10/
| | 17/3680/0T/355/17. Element filter
fiberglass, 17453057. 4661 Nos, 10/
|| 17/3804/0T/356/17. Kit seal MVCC,
| | Valve MVCC 17455509, 17452077, 396
Nos, 48 Nos, 10/17/4387/0T/357/17.

Controller of stores, Maliga

NOTHEAST FRONTIER RAILW.
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37117/
Double cup
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Fully Residential Programme
Date :7"& 8" December 201

Schemes

Industries

Certification

Programme

® Development of Khadi, Village and Coir
Technology Upgradation and Quality

Marketing Promotion Schemes
Entrepreneurship and skill Development

® |Infrastructure Development Programme

Fee: Rs 12,000/- +18%GST

For regis"tration website: www.ppdcagra.in
Contact: 9717181781/ 9760024341
Phone : 0562-6451237 / 0562 - 6451234

Contents/Schemes

® Prime Minister Employment Generatio
Programme and Other Credit Suppo

FORM B

PUBLIC ANNOUNCEMENT
[Under Regulation 12 of the Insolvency and Bankruptcy Board of India
(Liquidation Process) Regulations, 2016]

FOR THE ATTENTION OF THE STAKEHOLDERS OF
SWIFT SHIPPING AND FREIGHT LOGISTICS PRIVATE LIMITED

Relevant Particulars

.| Name of corporate debtor

Swift Shipping and Freight Logistics
Private Limited

2.| Date of incorporation of
corporate debtor

17/09/2004

3.| Authority under which Corporate
Debtor is incorporated/ Registered

Registrar of Companies, Mumbai

4.|Corporate Identity Number /
Limited Liability Identification
Number of corporate debtor

U63090MH2004PTC148693

principal office (if any) of
corporate debtor

5.| Address of the registered office and

Unit No. 202, 2nd Floor, Sai Samarth
Business Park, Opp. Geet Mala Complex,
Deonar Village, Govandi (E), Mumbai- 88

6.| Date of Closure of Insolvency
Resolution Process

20th November, 2017

1.|Liquidation Commencement
Date of Corporate Debtor

20th November, 2017 (Order uploaded on
NCLT Website on 28th November, 2017)

8.|Name, Address, Email address and the |Mr. Uday Vinodchandra Shah.
registration number of the Liquidator

Address: B 10, Jaybandhu, 90 Feet Road,
Opp. Guthu Restaurant,

Ghatkopar (East)- 400 077

Email ID : shahuday@hotmail.com
Registration Number : IBBI/IPA-001/
IP-P00190/2017-18/10369

w

.| Last date for submission of claims

28th December, 2017 ( Being 30 Days
from the intimation of the Liquidation
Commencement date)

Date: 30th November'17
Place: Mumbai

Notice is hereby given that the Honorable National Company Law Tribunal, Mumbai
Bench has ordered the commencement of Liquidation Process against M/s Swift
Shipping and Freight Logistics Private Limitedon 20th November, 2017, uploaded on
NCLT Website on 28thNovember, 2017.

The stakeholders of M/s Swift Sh
hereby called upon to submita proo
tothe Liquidator at the address mentioned against item 8.

The Claims will have to be submitted in the specified Forms C, D, E, F and G of
Schedule Il in terms of Regulation 17, 18, 19 and 20 of the Insolvency and Bankruptcy
Board of India (Liquidation Process) Regulations, 2016, as amended up to date, by the
Operational Creditors except Workmen & Employees, Financial Creditors, Workman
or an Employee, Authorized Representative of Workmen & Employees and other
stakeholders; respectively, as the case may be. :

The financial creditors shall submit their proof of claims by electronic means only. The
operational creditors, including workmen and employees, may submit the proof of
claims by in person, by post or electronic means.

Submission of false or misleading proofs of claim shall attract penalties.

;Hping and Freight Logistics Private Limited are
of their claims on or before 28th December, 2017

Sd/-
CA Uday V Shah
(Liquidator)
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PUBLIC ANNOUNCEMENT
[Under Regulation 12 of the Insolvency and Bankruptcy Board of India (Liquidation Process) Regulations, 2016]

FOR THE ATTENTION OF THE STAKEHOLDERS OF SWIFT SHIPPING AND FREIGHT LOGISTICS
PRIVATE LIMITED

Relevant Particulars

1. |Name of corporate debtor Swift Shipping and Freight Logistics Private Limited

2.| Date of incorporation of corporate debtor 17/09/2004

3. | Authority under which Corporate Debtor is incorporated/ |Registrar of Companies, Mumbai
Registered

4.|Corporate Identity Number / Limited Liability , |U63090MH2004PTC148693
Identification Number of corporate debtor

5.| Address of the registered office and principal office (if | Unit No.202, 2™ Floor, Sai Samarth Business Park, Opp. Geet
any) of corporate debtor Mala Complex, Deonar Village, Govandi (E), Mumbai- 88

: T
6. | Date of Closure of Insolvency Resolution Process 20™ November, 2017

7. | Liquidation Commencement Date of Corporate Debtor 20" November, 2017 ( Order uploaded on NCLT Website on 28"
INovember, 2017)

8.|Name, Address, Email address and the registration Mr. Uday Vinodchandra Shah.

number of the Liquidator Address: B 10, Jaybandhu, 90 Feet Road, Opp. Guthu
Restaurant, Ghatkopar (East)- 400 077

Email ID : shahuday@hotmail.com

Registration Number : IBBI/IPA-001/TP-P00190/2017-18/10369

0. | Last date for submission of claims 28" December, 2017 ( Being 30 Days from the intimation of the
Liquidation Commencement date)

Notice is hereby given that the Honorable National Company Law Tribunal, Mumbai Bench has ordered the
commencement of Liquidation Process against M/s Swift Shipping and Freight Logistics Private Limitedon 20"November,
2017, uploaded on NCLT Website on 28™November, 2017. :

The stakeholders of M/s Swift Shippin%‘ and Freight Logistics Private Limited are hereby called upon to
submit a proof of their claims on or before 28" December, 2017 to the Liquidator at the address mentioned against item 8.

The Claims will have to be submitted in the specified Forms C, D, E, F and G of Schedule II in terms of Regulation 17, 18,
19 and 20 of the Insolvency and Bankruptcy Board of India (Liquidation Process) Regulations, 2016, as amended up to
date, by the Operational Creditors except Workmen & Employees, Financial Creditors, Workman or an Employee,
Authorized Representative of Workmen & Employees and other stakeholders; respectively, as the case may be.

The financial creditors shall submit their proof of claims by electronic means only. The operational creditors, including
workmen and employees, may submit the proof of claims by in person, by post or electronic means.

Submission of false or misleading proofs of claim shall attract penalties.

hoba

CA Uday V Shah

M

(Liquidator)

Date: 30™November’17
Place: Mumbai




